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As per provisions of the Persons with Disabilities (Equal Opportunities, Protection
of Rights and Full Participation) Act, 1995, the Chief Commissioner for Persons with
Disabilities may of his own motion or on the application of any aggrieved person or
other wise look into complaints with respect to matters relating to — (a) deprivation of
rights of persons with disabilities; (b) non-implementation of laws, rules, bye-laws,
regulations, executive orders, guidelines or instructions made or issued by the appropriate
Governments and the local authorities for the welfare and protection of rights of persons
with disabilities, and take up the matter with the appropriate authorities and decide the
same after following the procedure as prescribed under the Persons with Disabilities
Rules, 1996. The details indicating the cases brought forward, received and disposed off

during the last two years is given in the Statement (see below).

(by For filling up the post of Chief Commissioner for Persons with Disabilities
an advertisement was issued on 22.10.2014. Applications received in pursuance of
advertisement were screened by a Departmental Screening Committee. A Search-cum-
Selection Committee was constituted to suggest a suitable panel for appointment to the
post of Chief Commissioner for Persons with Disabilities. A panel of 3 names in order
of merit has been recommended by the Search-cum-Selection Committee after holding
an interactive session on 14.05.2015. The recommendations have been submitted on
18.05.2015 to the Appointments Committee of the Cabinet.

Statement

The details indicating the cases brought forward, received and
disposed off during the last two years

Period Brought Forward+ Received Total Disposed off Pending
01.042013t031.03.2014 1146 + 1216 2362 1157 1205
01.042014t027.12.2014 1205 + 1528 2733 955 1778
28.12.2014 t0 31.03.2015 1778 + 636 2414 889 1525
01.04.2015 to 10.08.2015 1525 +974 2499 1222 1277

Gramsat Scheme

12845, SHRI RAMDAS ATHAWALE: Will the PRIME MINISTER be pleased to

state:

(a) the details of amount spent under 'GRAMSAT' scheme especially in tribal
districts during the past three years, till date, State-wise;

TOriginal notice of the question was received in Hindi.



Written Answers to [13 August, 2015] Unstarred Questions 465

(b)y the details of programmes transmitted under this scheme; and

(¢) whether Government proposes to involve tribal people to promote tribal

culture in these programmes and if so, the details thereof?

THE MINISTER OF STATE IN THE PRIME MINISTER’S OFFICE
(DR. JITENDRA SINGH): (a) Under “Gramsat” scheme, ISRO’s contribution 1s to provide
the necessary satellite bandwidth to respective State Governments. The expenditure for
providing satellite bandwidth for the last 3 years amounts to approximately ¥ 9.00 crore
(at a rate of ¥ 3.00 crore per year). The expenditure towards content generation and
transmission 1s borne by the State Government of Gujarat, Madhya Pradesh, Orissa and

Karnataka for the operation in their respective States.

(by The details of the programme transmitted under the scheme have been under
the purview of the concerned State Government. Generally, these programmes cover
areas such as mass education, tribal culture, anganwadi workers’ training, fisheries, forest

and environment.

(¢) Yes, Madam. The State Governments concerned formulate the programmes
to be transmitted on the Gramsat network and include programmes such as “Kuch Soche
Kuch Samjhe’, ‘Bhor Honewali Hai’, Kahani Baba’, ‘Ek Tha Raja’, ‘Baat Hamari’, to

promote tribal development and culture.
Launching of foreign satellites

2846. SHRI RITABRATA BANERIJEE: Will the PRIME MINISTER be pleased

to state:

(a) whether India has launched a large number of foreign satellites in the last one

year,
(b)y if so, how many foreign satellites have been launched;

(¢) which are the countries whose satellites have been launched, how much

foreign exchange is earned; and

(d) whether any foreign nation is using the satellites launched for terrorist

activities, if so, the details thereof?

THE MINISTER OF STATE IN THE PRIME MINISTER'S OFFICE
(DR. JITENDRA SINGH): (a) Yes Sir.

(b) During the last one year, from January 2014 till July 2015, ten foreign



